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IN THE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

 
OA No. 750 of 2023 

 
IN THE MATTER OF:    
 
Varun Gulati       

…Petitioner 
Vs 

State of Haryana       
   …Respondents 

 

STATUS REPORT IN VIEW OF OBJECTIONS FILED BY APPLICANT AGAINST 

THE REPORT FILED BY REGIONAL OFFICER, SONIPAT, HSPCB DATED 

04.04.2024 & 12.07.2024  

 

1. Back ground and Directions of Hon’ble NGT: 
 

 The matter is related to highly polluting “Red-Category” dying units are operating in 

Dheeraj Nagar & Surya Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur & 

Sector – 37 of Gurugram, Village Badsa of Jhajjar and Friends colony, Pyau 

Manihari and Ferozpur Bangar of Sonipat in Haryana. 
 

In the above said matter, Hon’ble NGT vide order dated 04/02/2025 directed as 
under: - 

 

“2. The HSPCB had filed the factual report dated 04.02.2024 and in response 

thereto applicant has filed the objection dated 27.02.2025. 
 

3. Counsel for the HSPCB submits that these objections have been received only 

yesterday and seeks time to obtain instructions on the objections. 
 

It was directed by Hon’ble NGT to look into the grievances of the applicant and 

undertake visits of the sites to verify the factual position and take appropriate 

remedial action. 

 

2. Reply of objections filed by applicant to the report dated 04.04.2024 & 

12.07.2024 (Sonipat) filed by Regional Officer, Sonipat, HSPCB: - 

Objection No. 9.1. That the report dated 04.04.2024 & 12.07.2024 filed by the 

Regional Officer, Sonipat, HSPCB in respect to the illegal dyeing units operating in 

Sonipat is a vague report which lacks material particulars. 

Reply: The both status reports filed on dated 04.04.2024 & on dated 12.07.2024 

are based upon action initiated by HSPCB after conducting of the actual field 

survey by the Joint Committee and hence the reports were realistic and not vague. 

 

Objection No. 9.2. That no environment compensation is being imposed and 

recovered on the units which were found operation without valid CTE & CTO and 

violation the environmental norms. 

Reply: All these 33 No. of units which were unregistered and operating illegally in 

residential/ non-conforming areas without obtaining any permissions from HSPCB 

1

831



and were kind of household type micro scale units existing as illegal entities with 

having no proofs found available during inspection regarding registration with other 

govt. departments like Excise & Taxation, Electricity Department, Revenue 

Department, Excise & Taxation, MC, Kundli. Moreover 01 no. of unit namely HK 

Dyeing operated by Dinesh, Piau Maniyari, Kundli, Sonipat mentioned at serial no. 

24 environmental compensation of Rs. 2,40,000/- has been assessed (copy 

enclosed as Annexure-I).   

Further this office has requested to these above-mentioned departments to provide 

the record of all these units so that date of commencement of operation of these 

units could be established and accordingly Environmental Compensation would be 

assessed and imposed. 

Out of these above, only Secretary Municipal Committee, Kundli has replied to this 

office vide his letter No. MCK/2024/1625 dated 06.09.2024 and letter No. 

MCK/2025/537 dated 19.03.2025 (copies enclosed as Annexure-II) with 

mentioning that there is no ownership record available of these 33 No. of units with 

their office being illegal establishments.   

Further, after non receiving of any information, the fresh correspondences have 

been again made with the remaining departments i.e S.E. UHBVN, Electricity 

Department, DETC, Excise & Taxation Department and Naib Tehsildar, Rai, 

Revenue Department to obtain the ownership record of these illegal units. Copies 

of letter sent to concerned department attached as Annexure-III. 

Hence, this office is making best efforts to collect the ownership record to identify 

the persons responsible for operating these illegal units and accordingly the 

applicable action shall be initiated for filling of prosecution complaints under section 

43 read with section 47 for violation of section 24 of Water (Prevention & Control of 

Pollution) Act, 1974 alongwith Levying of Environmental Compensation as per 

policy dated 22.12.2021 after receipt of the required records.  

 

Objection No. 9.4. That it is an admitted fact that all these units were found 

operating without CTE & CTO and HWRA permission in residential/ non-

conforming areas, still the HSPCB has given the show cause notice to three of 

them (at serial no. 20, 21 & 22 at page 414), whereas such units must be 

immediately sealed when found flouting the environmental norms and that too in 

non-conforming areas. Moreover, no action is being taken on these units till date as 

they are operating till date. It is also humbly submitted that in many cases, the 

closure order is given to the illegal units after one year of serving them with the 

show cause notice which gives them ample of time of flee away. 

 

Reply:  The actual serial no. in the list provided in status submitted by Regional 

Office, HSPCB, Sonipat vide report dated 12.07.2024 is listed at no. 31, 32 & 33 

and the final action was pending at the time submission of report because the 

SCNs were  issued to these 03 units vide this office letter dated 11.07.2024 and 

after expiry of SCN time period the closure order were issued vide order dated 
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22.07.2024 and compliance of same was made on dated 23.07.2024 for all 03 no. 

of units quoted in present objection. 

Further, subsequent inspections were conducted by HSPCB alongwith the 

representative of the applicant on dated 24.03.2025 & dated 25.03.2025 

consecutively (copies of spot inspection reports enclosed as Annexure-IV). During 

this fresh survey of the area, all these 33 no of units which were already closed by 

this office were found permanently dismantled from their site and electricity 

connection was also found disconnected and hence no unit is operational as on 

date.  

However, during survey 01 No. of fresh illegal jeans washing unit (34th number in 

list) was identified which was operational without obtaining necessary permission 

from HSPCB and same was also closed by the Board on dated 28.03.2025 with 

further making compliance on dated 01.04.2025 and  the said unit again visited for 

the compliance on dated 07.04.2025 & electricity was disconnected at the site by 

the UHBVN, Sonipat are enclosed as Annexure-V. 

 

The unit wise status of the subsequent inspections conducted of these total 34 

illegal units on dated 24.03.2025 & dated 25.03.2025 is tabulated below: 

 

Sr. 
No. 

Name and address of 
Unit 

Date of re- 
Inspection 

Current 
Status 

Site Photograph of unit 

1 M/s RR Wash, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.860398 
Longitude E- 
77.120716) 

24.03.2025 Permanently 
Dismantled 
from site 

2 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.859600 
Longitude E 77.120733 

24.03.2025 Permanently 
Dismantled 
from site 

3 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.859603 
Longitude E 77.120741 

24.03.2025 Permanently 
Dismantled 
from site 
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4 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.859342 
Longitude E 77.120810 

24.03.2025 Permanently 
Dismantled 
from site 

5 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.51313 
Longitude E 77.07223 

24.03.2025 Permanently 
Dismantled 
from site 

6 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.866166 
Longitude E 77.119559 

24.03.2025 Permanently 
Dismantled 
from site 

7 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.864662 
Longitude E 77.120403 

24.03.2025 Permanently 
Dismantled 
from site 

8 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.864951 
Longitude E 77.120790 

24.03.2025 Permanently 
Dismantled 
from site 
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9 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.871448 
Longitude E 77.115628 

24.03.2025 Permanently 
Dismantled 
from site 

10 M/s Ilma Washing, Killa 
no. 76/14/2, Friends 
Colony, Kundli, Sonipat 
(Latitude N-28.869589 
Longitude E 77.114264 

24.03.2025 Permanently 
Dismantled 
from site 

11 M/s Unnamed Unit, 
Friends Colony, Kundli, 
Sonipat (Latitude N-
28.869792 Longitude E 
77.114094 

24.03.2025 Permanently 
Dismantled 
from site 

12 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat (Latitude N-
28.870583 Longitude E 
77.115590 

24.03.2025 Permanently 
Dismantled 
from site 

13 M/s Unnamed unit, 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.864665 
Longitude E 
77.120625) 

24.03.2025 Permanently 
Dismantled 
from site 
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14 M/s Radha Krishna 
Processing operated 
by Harish Village 
Ferozpur Bangar Near 
Auchandi Border, 
Tehsil Kharkhoda 
(Latitude N-28.830280, 
Longitude E 
76.985245)  

25.03.2025 Permanently 
Dismantled 
from site 

15 M/s Unnamed Jeans 
Dyeing Unit operated 
by Dinesh (on the bank 
of Mugeshpur Drain), 
Village Ferozpur 
Bangar Near Auchandi 
Border, Tehsil 
Kharkhoda (Latitude N-
28.826135 Longitude E 
76.983462) 

25.03.2025 Permanently 
Dismantled 
from site 

16 M/s Sakshi Enterprises 
operated by Mukesh 
(on the bank of 
Mungeshpur Drain) 
Village Ferozpur 
Bangar Near Auchandi 
Border, Tehsil 
Kharkhoda (Latitude N-
28.829080 Longitude E 
76.986572) 

25.03.2025 Permanently 
Dismantled 
from site 

17 M/s Balaji Washing 
Operated by Mr. 
Munna, Village 
Ferozpur Bangar Near 
Auchandi Border, 
Tehsil Kharkhoda 
(Latitude N-28.823683 
Longitude E 
76.981752) 

25.03.2025 Permanently 
Dismantled 
from site 

18 M/s Balaji Washing 
operated by Narayan, 
Village Ferozpur 
Bangar Near Auchandi 
Border, Tehsil 
Kharkhoda, Sonipat 
(Latitude N-28.825704 
Longitude E 
76.981455)  

25.03.2025 Permanently 
Dismantled 
from site 

19 M/s RG Wash operated 
by Mr. Bhoop Singh, 
Village Ferozpur 
Bangar Near Auchandi 
Border, Tehsil 
Kharkhoda (Latitude N-
28.823664 Longitude E 
76.981794) 

25.03.2025 Permanently 
Dismantled 
from site 

20 M/s Unnamed Jeans 
Dyeing Unit operated 
by Ramesh Chadha 
Village Ferozpur 
Bangar Near Auchandi 
Border, Tehsil 
Kharkhoda, Sonipat 
(Latitude N-28.822905 
Longitude E 
76.980729) 

25.03.2025 Permanently 
Dismantled 
from site 
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21 M/s Himanshi Washing 
operated by Ravi 
Shankar (on the bank 
of Drain No.6) Friends 
Colony, Kundli, Sonipat 
(Latitude N-28.868654 
Longitude E 
77.116060) 

24.03.2025 Permanently 
Dismantled 
from site 

22 M/s Color Combination 
operated by Parveen 
Piau Maniyari, Kundli, 
Sonipat (Latitude N-
28.877455 Longitude E 
77.110458) 

24.03.2025 Permanently 
Dismantled 
from site 

23 M/s Unnamed Jeans 
Dyeing unit operated 
by Raju Friends 
Colony, Kundli, Sonipat 
(Latitude N- 28.880764 
Longitude E 
77.107958) 

24.03.2025 Permanently 
Dismantled 
from site 

24 M/s HK Dyeing 
operated by Dinesh, 
Piau Maniyari, Kundli, 
Sonipat (Latitude N- 
28.874741 Longitude E 
77.112953) 

24.03.2025 Permanently 
Dismantled 
from site 

25 M/s Ankur Wash 
Operated by Anil 
Piau Maniyari, Kundli, 
Sonipat 
(Latitude N-28.875871 
Longitude E 
77.111411) 

24.03.2025 Permanently 
Dismantled 
from site 
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26 M/s Unnamed Jeans 
Dyeing Unit operated 
at 28.882525, 
77.107784 Friends 
Colony, Kundli, Sonipat 
(Latitude N-28.882525 
Longitude E 
77.107784) 

24.03.2025 Permanently 
Dismantled 
from site 

27 M/s Unnamed Jeans 
Dyeing Unit operated 
at 28.868628, 
77.115597 (on the 
bank of Drain No.6) 
Friends Colony, Kundli, 
Sonipat (Latitude N-
28.868628 Longitude E 
77.115597) 

24.03.2025 Permanently 
Dismantled 
from site 

28 M/s Unnamed Jeans 
Dyeing Unit operated 
at 28.880946, 
77.108037 Friends 
Colony, Kundli, Sonipat 
(Latitude N-28.880946 
Longitude E 
77.108037) 

24.03.2025 Permanently 
Dismantled 
from site 

29 M/s Unnamed Jeans 
Dyeing Unit operated 
at 28.869852, 
77.113773 (on the 
bank of Drain No.6) 
Friends Colony, Kundli, 
Sonipat (Latitude N-28. 
869852 Longitude E 
77.113773) 

24.03.2025 Permanently 
Dismantled 
from site 

30 M/s Unnamed Jeans 
Dyeing Unit operated 
at 28.868233, 
77.115690 (on the 
bank of Drain No.6) 
Friends Colony, Kundli, 
Sonipat (Latitude N-
28.868233 Longitude E 
77.115690) 

24.03.2025 Permanently 
Dismantled 
from site 
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31 M/s Unnamed Jeans 
Dyeing Washing unit 
operated by Sunil 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.858973 
Longitude E 77.121600 

24.03.2025 Permanently 
Dismantled 
from site 

32 M/s Unnamed Jeans 
Dyeing Washing unit 
operated by Arshad 
Friends Colony, Kundli, 
Sonipat 
(Latitude N-28.859429 
Longitude E 77.122711 

24.03.2025 Permanently 
Dismantled 
from site 

33 M/s Vipul Dyeing, 
Piau Maniyari, Kundli, 
Sonipat 
(Latitude N-28.882513 
Longitude E 77.107935 

24.03.2025 Permanently 
Dismantled 
from site 

34 M/s JBL Wash, Ground 
Floor, Khewat No. 713, 
714, Unnamed Road,  
Sub Health Center, 
Narhi, Sector-49, 
Kundli, Sonipat 
(Latitude N-28.882161 
Longitude E 
77.107701) 

24.03.2025 Not 
obtained 
CTE/CTO 
from the 
Board and 
closure 
direction 
issued to the 
unit. Unit 
found non-
operational 
and locked 
as when 
visited on 
dated 
01.04.2025. 

 
 

In view of above, position explained above it is evident that presently there is no 

unit operational in the site/areas in question and these areas mentioned in the 

present matter are being regularly monitored by this office and appropriate pending 

action shall be taken against these illegal entities, which were found operating in 

violation of the provisions of law.  

 

Further, it is apprised to the Hon’ble Tribunal that the applicant Sh. Varun Gulati 

(8920503842) was also approached telephonically to give his remarks on the joint 
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fresh survey report prepared by this office dated 01.04.2025 after conducting field 

survey with his representative namely Sh. Mantosh Singh (9818509230), but he 

hesitant to endorse the same, although satisfied with the action taken by the RO, 

HSPCB, Sonipat. Copy of survey report dated 01.04.2025 is attached as 

Annexure-VI. 

 

The report is submitted on the behalf of respondent for kind consideration of the 

Hon’ble Tribunal. 

 
 
 

Regional Officer, 
HSPCB, Sonipat 

Date:07.02.2026 
Place: Sonipat 
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POLAUTION cONTR 
HARYANA STATE 

To 

Regional Office, Sonepat 
Haryana State Pollution Control Board 
Plot no.1, Sector-15 part II, Sonipat Ph.- 0130-2236119, 

E-mail ID: - hspcbrosr@gmail.com 

No. HSPCB/SR/2026/ y98/ 

The Chairman, 
Haryana State Pollution Control Board 
Panchkula. 

(Kind attn.: Sh. Naveen Gulia, SEE, HWM Cell) 

Dated: 

Sub: Imposing of Environment compensation of M/s HK Dyeing operated by Dinesh, Piau 
Maniyari, Kundli, Sonipat (Lat. 28.874741 Long. 77.112953). 

DA/1. Copy of SCN dt. 27.06.2024. 

In this connection, please find enclosed herewith the copy of assessment 
Environmental Compensation as per policy dated 22.12.2021 as Annexure-I for finalization 
and approval, please. 

It is submitted for your kind information & further necessary action please. 

2. Copy of closure order dt. 08.07.2024. 

LiFE 

3. Copy of Compliance of closure order dt.10.07.2024. 

Lifestyle for 
Environment 

4. Copy of reply submitted by the unit alongwith annexures 

Regibnal Ofieet 
Sonipat Region 
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1. 

2 

3. 
4. 

5. 
6. 
7. 
8 
9 

10. 

11. 

12. 

13. 

14. 

16. 

17. 

Performa for recommendation for Environmental Compensation by Regional Officer. 

18. 

Name & address of the unit 

Name and designation of the 
officer(s) inspected the unit 

Product(s) and bio-products 
Manufacturing process 
Status of CTE 
Status of CTO 
Date of inspection of the unit 
Date of commissioning 
Detail of violation 
during inspection: 

Category of the unit 

observed 

Complaint/ Court case, if any. 

Detail of sampling and analysis of 
effluent/air emission exceeding 
the norms. 

M/s HK Dyeing operated by Dinesh, Piau Maniyari, Kundli, Sonipat (Lat. 28.874741 Long. 77.112953). 

received. 

The unit was inspected on 26.06.2024 by the Committee 
constituted by Hon'ble NGT in 0A 750/2023 titled as Varun Gulati Vs. State of Haryana & Ors. consisting of representatives of CPCB, HSPCB and District Magistrate. 
Engaged in jeans dyeing and washing 
Engaged in jeans dyeing and washing 
Not obtained 
Not obtained 
26.06.2024 
--

Present status of compliance 
made by the unit, if any after issue 
of show cause notice. 

1 During inspection, unit was found operating without 
obtaining prior CTE/CTO from Board and thus violated the 
provisions of Water (Prevention and Control of Pollution) 
Act, 1974 and Air ((Prevention and Control of Pollution) 

Act, 1981. 
2 

3 

4 

Unit was not installed effluent treatment plant for 
treatment of trade effluent generated from dyeing and 
washing process ofjeans. 

Reasons for not collection of NA 
samples, if not collected. 

The untreated trade effluent was being discharged into 
Drain No.6 having outfall into river Yamuna. 

i. Red 

NA 

Housekeeping was found unhygienic and very poor. 

ii. Small Scale 

15. Reply of Show Cause Notice, if any Unit has submitted its reply on 31.12.2025. 

Hon'ble NGT in 0A 750/2023 titled as Varun Gulati Vs. State of 
Haryana & Ors. 

Detail of Show Cause Notice for EC| Show cause notice for environmental compensation was issued 
issued with date. to the unit vide this office letter No. HSPCB/SR/2024/711 dated 

27.06.2024. Copy enclosed. 

No. and date of closure order This office vide order HSPCB/SR/2024/843 dated 08.07.2024. 
issued by the Board Copy enclosed. 

Compliance of closure order if Unit was visited on 09.07.2024 for compliance of the closure 

applicable. orders and found the unit permanently closed and dismantled 
from the said location. Compliance report of the closure order 

was sent to Head Office on 10.07.2024. Copy enclosed. 
The landlord of the site has submitted the reply in this office 
vide its request letter dated 31.12.2025 and the detail is as 
under: -

The landlord has submitted that the site was on rent and 

the tenant Mr. Hareram Yadav informed that he will use 

the site for storage purpose of readymade garments. 
He has submitted that during inspection unit was found 

engaged in jeans dyeing and washing. He was fully 
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19. Cases for levying environmental 
compensation: 

20. 

21. 

22. 

23. 

24. 

25. 

26. 

27. 

28. 

29. 
30. 

Operating i) 
obtaining prior consent to operate 
under the Water (Prevention and 
Control of Pollution) Act, 1974 
and/or Air (Prevention and 
Control of Pollution Act, 1981. 
Date of last inspection 
sampling i.e. prior present record. 
inspection (Water and/or Air 
and/or other pollution). 
Justification of imposing| Not Applicable. 
environmental compensation for 
last five year 
Final recommendations if any 

Final compensation or Interim 
Environment 

PI -Pollution Index (Red: 80, 
Orange: 50 and Green: 30) 

N - No of days of violation 

R - Factor in Rupees 

without| During inspection, unit was found operating without obtaining 
prior CTE/CTO from Board and thus violated the provisions of 
Water ((Prevention and Control of Pollution) Act, 1974 and Air 
(Prevention and Control of Pollution) Act, 1981. 

S- Factor for scale of operation 
(0.5 for micro or small, 1.0 for 
medium and 1.5 for large unit) 

LF -Location Factor (as per 
census) 
EC= PI xN x Rx S x LF 
Total Amount calculated 

AEE/Éield' officer 
Sonipat Region 

unaware about the activity of dyeing and washing being 
carried out at the site as my residence is far away. 

and| No inspection was conducted prior to 09.07.2024 as per office 

He was informed by neighbors on 08.07.2024, that there 
is a notice from Pollution Control Board. When he 
reached the site he found that Mr. Hareram Yadav had 
already left the site with his men and materials. 
He admitted that in future he will not give property/site 
on rent for unauthorized activities. Copy of afidavit 
attached. 

It is recommended the EC as assessed under sr. 29 & 30 may be 
imposed on the said unit for non-applicant. 
Final Compensation 

80 
Compensation to be levied on Industrial Units 

250 

24 (from date of rent agreement i.e. 17.06.2024 to date of visit 
for compliance of closure order i.e. 09.07.2024) 

0.5 

1.0 

80 x 24 x 250 x 0.5 x 1.0 = 2,40,000/ 
2,40,000/- (Two Lakh Forty Thousand Only) 

Sbnipat Region 
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Scanned with ACE Scanner
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Scanned with ACE Scanner
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To 

Sub. 

Ref. 

LiFE 

No. HSPCB/SR/2025/.5) 77 - 7 

Lifeslyle For 
Environment 

|1 

HARYANA STATE POLLUTION CONTROL BOARD 
Plot No. 1, Sector-15, Part-II Sonipat 

Ph. - 0130-2236119, E-mail ID: - hspcbrosr@gmail.com 

No. 

Most Urgent, Time Bound, NGT Matter 

The Superintending Engineer, 
UHBVN, Sonipat. 

Reminder-4 

Regarding the electricity connection details and copies of electricity bills of 33 Nos. 
illegal jean dyeing units located at Friends Colony, Kundli, Sonipat. 

Whereas, the matter in OA No. 750/2023: Varun Gulati Versus State of Haryana & Ors. is 
related to highly polluting "Red category' dying units which are operating in Dheeraj Nagar & Surya 
Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur & Sector- 37 of Gurugram, Village Badsa of 
Jhajjar and Friends colony, Pyau Maniyari and Ferozpur Bangar of Sonipat in Haryana. 

Dated: 

In continuation to this office vide letter No. 1185 dated 29.08.2024, letter No. 176 dated 
26.04.2024 and letter No. 2897-99 dated 31.01.2025. 

In the above said matter, Hon'ble NGT vide order dated 03/01/2024 directed as under: 

In compliance of above mentioned order of Hon'ble NGTa Joint Committee comprising of the 
following members was constituted for District Sonipat : 

OLUrIDN 

"Hence at this stage we deem it proper to constitute a joint commitee comprising of 
representative of the Member Secretary, Central Pollution Control Board 
(CPCB),Mermber Secretary, Haryana State Pollution Control Board (HSPCB) and District 
Magistrates of District Sonipat, Faridabad, Gurgaon and Jhajjar. The District 
Magistrates of the concerned districts will act as Nodal Agency for the work of the 
committee in that district. The joint committee will carry out the inspection and will 
ascertain the correct ground situation and will also collect the sample of the discharge 
by the units and obtain the sample analysis report and take remedial action in 
accordance with law. The committee will complete the said exercíse within a period of 
three months and submit the action taken report at least one week before the next date 
of hearing by email at judicial-ngt@gov.in preferably in the form of searchable PDF/ 
OCR Support PDF and not in the form of Image PDF". 

Sh. Amit Kumar, Sub Divisional Magistrate, Sonipat on behalf of District Magistrate, 
Sonipat. 

i) Sh. Pardeep Singh, Regional Officer, Haryana State Pollution Control Board, Sonipat. 

The Joint Committee has conducted the inspections on 18.03.2024, 19.03.2024 & 29.05.2024. 
During the survey of the area 33 no of illegal jeans dyeing, washing units were found operating illegally 
and discharging the untreated effluent directly l indirectly in to Drain no. 6. All the 33 no of units have 
been closed by the Board. 

ii) Sh. Rishabh Srivastava, Scientist-C, Central Pollution Control Board (CPCB), New 
Delhi. 

Whereas, these units have not provided the detail of Electricity connections/ copy of Electricity 
Bills for determining the accused responsible for violation and date of commissioning of the industry to 
ascertain the period of violation. The list of above said units is as below: 

Name and address of Unit 

M/s RR Wash, Friends Colony, Kundli, Sonipat 

No. and Date of issuance 
of Closure Order 
HSPCB/SR/2024/2893 

Date of Compliance 
of Closure Order 
01.04.2024 

30
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2 

3 

4 

5 

6 

7 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

21 

22 

(Latitude N-28.860398 Longitude E 77.120716 
M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.859600 Longitude E 77.120733 

Mis Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.859603 Longitude E 77.120741 

M/s Unnamed unit., Friends Colony, Kundli, Sonipat 
(Latitude N-28.859342 Longitude E 77.120810 
M/s Unnamed unit. Friends Colony, Kundli, Sonipat 
(Latitude N-28.51313 Longitude E 77.07223 
M/s Unnamed unit, Fiends Colony, Kundli, Sonipat 
(Latitude N-28.866166 Longitude E 77.119559 

M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.864662 Longitude E 77.120403 
M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.864951 Longitude E 77.120790 

M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.871448 Longitude E 77.115628 
M/s lIma Washing, Killa no. 76/14/2, Friends 
Colony, Kundli, Sonipat 
(Latitude N-28.869589 Longitude E 77.114264 
M/s Unnamed Unit, Friends Colony, Kundll, 
Sonipat (Latitude N-28.869792 Longitude E 
77.114094 

M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.870583 Longitude E 77.115590 
M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.864665 Longitude E 77.120625 
M/s Radha Krishna Processing operated by Harish 
Village Ferozpur Bangar Near Auchandi Board, 
Tehsil Kharkhoda (Latitude N-28.830280, 
Longitude E 76.985245) (GST No. 
06ENWPS7940L1ZU) 
M/s Unnamed Jeans Dyeing Unit operated by 
Dinesh (on the bank of Mugeshpur Drain), Village 
Ferozpur Bangar Near Auchandi Board, Tehsil 
Kharkhoda (Latitude N-28.826135 Longitude E 
76.983462) 
M/s Sakshi Enterprises operated by Mukesh (on 
the bank of Mungeshpur Drain) Village Ferozpur 
Bangar Near Auchandi Board, Tehsil Kharkhoda 
(Latitude N-28.829080 Longitude E 76.986572) 
M/s Balaji Washing Operated by Mr. Munna, 
Village Ferozpur Bangar Near Auchandi Board, 
Tehsil Kharkhoda (Latitude N-28.823683 Longitude 

E 76.981752) 
M/s Balaji Washing operated by Narayan, Village 
Ferozpur Bangar Near Auchandi Board, Tehsil 
Kharkhoda, Sonipat (Latitude N-28.825704 
Longitude E 76.981455) (GST NO. 
06BBBPR9288J1ZZ) 
M/s RG Wash operated by Mr. Bhoop Singh, 
Village Ferozpur Bangar Near Auchandi Board, 
Tehsil Kharkhoda (Latitude N-28.823664 Longitude 
E 76.981794) 
M/s Unnamed Jeans Dyeing Unit operated by 
Ramesh Chadha Village Ferozpur Bangar Near 
Auchandi Board, Tehsil Kharkhoda, Sonipat 
(Latitude N-28.822905 Longitude E 76.980729) 

M/s Himanshi Washing operated by Ravi Shankar 
(on the bank of Drain No.6) Friends Colony, Kundli, 
Sonipat (Latitude N-28.868654 Longitude E 
77.116060) 

M/s Color Combination operated by Parveen Piau 
Maniyari, Kundli, Sonipat (Latitude N-28.877455 

dated 28.03.2024 

HSPCB/SRI2024/2898 
dated 28.03.2024 

HSPCB/SRI2024/2913 
dated 28.03.2024 
HSPCB/SRI2024/2908 
dated 28,03.2024 
HSPCB/SRI2024/2903 
lated 28.03.2024 
HSPCB/SRI2024/2918 
dated 28.03.2024 
HSPCB/SRI2024/2923 
dated 28.03.2024 
HSPCB/SR/2024/2928 
dated 28,03.2024 
HSPCB/SR/2024/2933 
dated 28.03.2024 
HSPCB/SR/2024/2938 
dated 28.03.2024 

HSPCB/SR/2024/2943 
dated 28.03.2024 

HSPCB/SR/2024/464-68 
dated 07.06.2024 

07.06.2024 

01.04.2024 

HSPCB/SRI2024/453 dt. 

02.04.2024 

07.06.2024 

02.04.2024 

HSPCB/SRI2024/849-53 
dt. 8.7.2024 

02.04.2024 

HSPCB/SR/2024/2948 
dated 28.03.2024 
HSPCB/SRI2024/2953 
dated 28.03.2024 
HSPCB/SR/2024/454-58 12.06.2024 
dated 07.06.2024 

HSPCB/SR/2024/834-38 

28.03.2024 

dt. 8.7.2024 

02.04.2024 

28.03.2024 

HSPCB/SR/2024/474-78 12.06.2024 
dated 07.06.2024 

28.03.2024 

HSPCB/SR/2024/459-63 12.06.2024 
dated 07.06.2024 

28.03.2024 

28.03.2024 

HSPCB/SRI2024/444-48 12.06.2024 
dated 07.06.2024 

28.03.2024 

HSPCB/SRI2024/473 dt. 12.06.2024 

28.03.2024 

12.06.2024 

12.06.2024 

09.07.2024 

09.07.2024 
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23 

24 

25 

26 

27 

28 

29 

30 

31 

32 

33 

Longitude E 77.110458) 

M/s Unnamed Jeans Dyeing unit operated by Raju 
Fiends Colony, Kundli, Sonipat (Latitude N 
28.880764 Longitude E 77.107958) 
M/s HK Dyeing operated by Dinesh, Piau Maniyari, 
Kundli, Sonipat (Latitude N- 28.874741 Longitude 
E 77.112953) 

M/s Ankur Wash Operated by Anil 
Piau Maniyani, Kundli, Sonipat 
( alitude N-28.875871 Longitude E 77.111411) 
Ms Unnamed Jeans Dyeing Unit operated at 
28 868628, 77.115597 (on the bank of Drain No.6) 
Fuends Colony, Kundli, Sonipat (Latitude N 
28,868628 Longitude E 77.115597) 
M/s Unnamed Jeans Dyeing Unit operated at 
28.368628, 77.115597 (on the bank of Drain No.6) 
Friends Colony, Kundli, Sonipat (Latitude N 
28.868628 Longitude E 77.115597) 
M/s Unnamed Jeans Dyeing Unit operated at 
28.880946, 77.108037 Friends Colony, Kundli, 
Sonipat (Latitude N-28.880946 Longitude E 
77.108037) 
M/s Unnamed Jeans Dyeing Unit operated at 
28.869852, 77.113773 (on the bank of Drain No.6) 
Friends Colony, Kundli, Sonipat(Latitude N-28. 
869852 Longitude E 77.113773) 
M/s Unnamed Jeans Dyeing Unit operated at 
28.868233, 77.115690 (on the bank of Drain No.6) 
Friends Colony, Kundli, Sonipat(Latitude N 
28.868233 Longitude E 77.115690) 
M/s Unnamed Jeans Dyeing Washing unit 
operated by Sunil 
Friends Colony, Kundli, Sonipat 
(Latitude N-28.858973 Longitude E 77.121600 
M/s Unnamed Jeans Dyeing VWashing unit 
operated by Arshad Friends Colony, Kundli, 
Sonipat (Latitude N-28.859429 Longitude E 
77.122711 
M/s Vipul Dyeing, Piau Maniyari, Kundli, Sonipat 
(Latitude N-28.882513 Longitude E 77.107935 

HSPCB/SRI2024/844-48 09.07.2024 

Endst. No. J|78/9 8o349S 

dt. 8.7.2024 

please. 

HSPCB/SRI2024/839-43 
dt. 8.7.2024 

HSPCB/SRI2024/858 dt. 09.07.2024 
8.7.2024 

No plant and machinery was found at this 
location 

No plant and machinery was found at this 
location 

No plant and machinery was found at this 
location 

No plant and machinery wasS found at this 
location 

No plant and machinery was found at this 
location 

HSPCB/SRI2024/1 023 

09.07.2024 

27 dt.22.7.2024 

HSPCB/SRI2024/1018 dt. 
22.7.2024 

HSPCB/SR/2024/1028 
32 dt. 22.7.2024 

In view of the above, it is requested to kindly provide the details of Electricity connection/ copy of 
Electricity Bils/Date of sanction of electricity connection as per your office record for all these industries 
mentioned above within 07 days for determining the accused responsible for violation and date of 
commissioning of the industry to ascertain the period of violation so that further action of filling 
prosecution and levying of Environmental Compensation would be taken accordingly and Action Taken 
Report could be filed before the Hon'ble NGT New Delhi. 

Dated: o'e ) oJla5 

23.07.2024 

Remarks: sh. Rakesh, JE and Sh. Tarun, LM of OP Division, Kundli were with the NGT Team 
during the inspections and the electricity meter nos of all the 13 no of industries are in their due 

knowledge. 

23.07.2024 

The Chairman, Haryana State Pollution Control Board, Panchkula. 
2, The Deputy Commissioner, Sonipat. 

23.07.2024 

Regional Officer, 
HSRCB, Sonipat 

A copy of the above is forwarded to the following for information and further necessary action, 

Regional Officer 
Sonipat Region 

A 
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To 

No. HSPCB/SRI2025/ SI7Y-76 

Ref. 

LiFE 
HARYANA STATE POLLUTION CONTROL BOARD 

Plot No. 1, Sector-15, Part-II Sonipat, Ph. - 0130-2236119, 
E-mail ID; - hspcbrosr@gmail.com 

Sr. 

Sub. Regarding GST record of 33 Nos. illegal jean dyeing units located in district Sonipat. 

No. 

Reminder-4 
Most Urgent, Time Bound, NGT Matter 

1 

The District Excise and Taxation Commissioner, 
Sonipat. 

2 

Whereas, the matter in OA No. 750/2023: Varun Gulati Versus State of Haryana & Ors. is 
related to highly polluting "Red category" dying units which are operating in Dheeraj Nagar & Surya 
Vihar of Faridabad, Bajghera, Dhankot, Dhanwapur & Sector - 37 of Gurugram, Village Badsa of 
Jhaijar and Friends colony, Pyau Maniyari and Ferozpur Bangar of Sonipat in Haryana. 

In compliance of above mentioned order of Hon'ble NGT a Joint Committee comprising of the 
following members was constituted for District Sonipat : 

In continuation to this office vide letter No, 1188 dated 29.08.2024, letter No. 166 dated 
26.04.2024 and letter No. 2900-02 dated 31.01.2025. letter No. 3128-30 dated 10.03.2025. 

Dated: o o3)25 

In the above said matter, Hon'ble NGT vide order dated 03/01/2024 directed as under: -

"Hence at this stage we deem it proper to constitute a joint committee comprising of 
representative of the Mermber Secretary, Central Pollution Control Board 

(CPCB),Member Secretary, Haryana State Pollution Control Board (HSPCB) and District 
Magistrates of District Sonipat, Faridabad, Gurgaon and Jhajjar. The District Magistrates 
of the concerned districts will act as Nodal Agency for the work of the committee in that 
district. The joint committee will carry out the inspection and will ascertain the correct 
ground situation and will also collect the sample of the discharge by the units and 
obtain the sample analysis report and take remedial action in accordance with law. The 
committee will complete the said exercise within a period of three months and submit 
the action taken report at least one week before the next date of hearing by email at 
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not 
in the form of Image PDF". 

The Joint Committee has conducted the inspections on 29.05.2024. During the survey of the area 
33 no of illegal jeans dyeing, washing units were found operating illegally and discharging the untreated 
effluent directly / indirectly in to Drain no. 6. All the 33 no of units have been closed by the Board. 

ILUTION 

iv) Sh. Amit Kumar, Sub Divisional Magistrate, Sonipat on behalf of District Magistrate, 
Sonipat. 

Whereas, these units have not provided the copy of GST Certificate /GST returns for determining 
the accused responsible for violation and date of commissioning of the industry to ascertain the period 
of violation. The list of above said units is as below: 

V) Sh. Pardeep Singh, Regional Officer, Haryana State Pollution Control Board, Sonipat. 
vi) Sh. Rishabh Srivastava, Scientist-C, Central Pollution Control Board (CPCB), New Delhi. 

Name and address of Unit 

M/s RR VWash, Friends Colony, Kundli, Sonipat 
(Latitude N-28.860398 Longitude E 77.120716 
M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.859600 Longitude E 77.120733 

M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.859603 Longitude E 77.120741 

No. and Date of issuance 
of Closure Order 
HSPCB/SR/2024/2893 
dated 28.03.2024 
HSPCB/SR/2024/2898 
dated 28.03.2024 

HSPCB/SR/2024/2913 
dated 28.03.2024 

Date of Compliance 
of Closure Order 
01.04.2024 

01.04.2024 

02.04.2024 

33
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4 

5 

6 

7 

8 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

21 

22 

23 

24 

M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.859342 Longilude E 77.120810 
M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.51313 Longitude E 77 07223 
M/s Unnamed unit, Friends Colony, Kundi, Sonipat 
(Latitude N-28.866166 Longitude E 77.119559 
M/s Unnamed unit, Friends Coloy, Kundi, Sonipat 
(Latitude N-28.864662 Longiludo E 77.120403 
M/s Unnamed unit, Fiends Colony, Kundl, Sonipat 
(Latitude N-28.864951 Longitude E 77.120790 
M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.871448 Longitude E 77.115628 
M/s lIma Washing, Killa no. 76/14/2, Friends 
Colony, Kundli, Sonipat 
(Latitude N-28.869589 Longitude E 77.114264 

M/s Unnamed Unit, Friends Colony, Kundli, 
Sonipat (Latitude N-28.869792 Longitude E 
77.114094 

M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.870583 Longitude E 77.115590 

M/s Unnamed unit, Friends Colony, Kundli, Sonipat 
(Latitude N-28.864665 Longitude E 77.120625 
M/s Radha Krishna Processing operated by Harish 
Village Ferozpur Bangar Near Auchandi Board, 
Tehsil Kharkhoda (Latitude N-28.830280, 
Longitude E 76.985245) (GST NO. 
06ENWPS7940L1ZU) 
M/s Unnamed Jeans Dyeing Unit operated by 
Dinesh (on the bank of Mugeshpur Drain), Village 
Ferozpur Bangar Near Auchandi Board, Tehsil 
Kharkhoda (Latitude N-28.826135 Longitude E 
76.983462) 
M/s Sakshi Enterprises operated by Mukesh (on 
the bank of Mungeshpur Drain) Village Ferozpur 
Bangar Near Auchandi Board, Tehsil Kharkhoda 
(Latitude N-28.829080 Longitude E 76.986572) 
M/s Balaji Washing Operated by Mr. Munna, 
Village Ferozpur Bangar Near Auchandi Board, 
Tehsil Kharkhoda (Latitude N-28.823683 Longitude 
E 76.981752) 
M/s Balaji Washing operated by Narayan, Village 
Ferozpur Bangar Near Auchandi Board, Tehsil 
Kharkhoda, Sonipat (Latitude N-28.825704 
Longitude E 76.981455) (GST No. 
06BBBPR9288J1ZZ) 
M/s RG Wash operated by Mr. Bhoop Singh, 
Village Ferozpur Bangar Near Auchandi Board, 
Tehsil Kharkhoda (Latitude N-28.823664 Longitude 
E 76.981794) 
M/s Unnamed Jeans Dyeing Unit operated by 
Ramesh Chadha Village Ferozpur Bangar Near 
Auchandi Board, Tehsil Kharkhoda, Sonipat 

(Latitude N-28.822905 Longitude E 76.980729) 
M/s Himanshi Washing operated by Ravi Shankar 
(on the bank of Drain No.6) Friends Colony, Kundi, 
Sonipat (Latitude N-28.868654 LongitudeE 
77.116060) 
M/s Color Combination operated by Parveen Piau 
Maniyari, Kundli, Sonipat (Latitude N-28.877455 
Longitude E 77.110458) 
M/s Unnamed Jeans Dyeing unit operated by Raju 
Friends Colony, Kundli, Sonipat (Latitude N 
28.880764 Longitude E 77.107958) 
M/s HK Dyeing operated by Dinesh, Piau Maniyari, 

HSPCB/SR/2024/2908 
dated 28.03.2024 
HSPCB/SR/2024/2903 
daled 28.03.2024 
HSPCB/SRI2024/2918 
daled 28.03.2024 
HSPCB/SR/2024/2923 
dated 28.03.2024 
HSPCB/SR/2024/2928 
dated 28.03.2024 
HSPCB/SR/2024/2933 
dated 28,03.2024 
HSPCB/SR/2024/2938 
dated 28.03.2024 

HSPCB/SR/2024/2943 
dated 28,03.2024 

HSPCB/SR/2024/2948 
dated 28.03.2024 
HSPCB/SRI2024/2953 
dated 28.03.2024 
HSPCB/SR/2024/454-58 
dated 07.06.2024 

HSPCB/SR/2024/474-78 
dated 07.06.2024 

HSPCB/SR/2024/459-63 
dated 07.06.2024 

HSPCB/SR/2024/464-68 
dated 07.06.2024 

HSPCB/SR/2024/444-48 
dated 07.06.2024 

HSPCB/SRI2024473 dt. 
07.06.2024 

HSPCB/SR/2024/453 dt. 
07.06.2024 

HSPCB/SR/2024/849-53 
dt. 8.7.2024 

HSPCB/SRI2024/834-38 
dt. 8.7.2024 

HSPCB/SR/2024/844-48 
dt. 8.7.2024 

HSPCB/SR/2024/839-43 

02.04.2024 

02.04.2024 

28.03.2024 

02.04.2024 

28.03.2024 

28.03.2024 

28.03.2024 

28.03.2024 

28.03.2024 

28.03.2024 

12.06.2024 

12.06.2024 

12.06.2024 

12.06.2024 

12.06.2024 

12.06.2024 

12.06.2024 

09.07.2024 

09.07.2024 

09.07.2024 

09.07.2024 

34

864



25 

26 

27 

28 

29 

30 

31 

32 

33 

Kundli, Sonipat (Latitude N- 28.874741 Longitude 
E 77.112953) 
M/s Ankur Wash Operated by Anil 

please. 

Piau Maniyari, Kundli, Sonipat 
(Latitude N-28.875871 Longitude E 77.111411) 
M/s Unnamed Jeans Dyeing Unit operated at 
28 868628, 77.115597 (0n the bank of Drain No.6) 
Friends Colony, Kundli, Sonipat (Latitude N 
28 868628 Longitude E 77.115597) 
M/s Unnamed Jeans Dyeing Unit operated at 
28 868628, 77.115597 (on the bank of Drain No.6) 

Friends Colony, Kundli, Sonipat (Latitude N 
28.868628 Longitude E 77.115597) 
M/s Unnamed Jeans Dyeing Unit operated at 
28.880946, 77.108037 Friends Colony, Kundli, 
Sonipat (Latitude N-28.880946 Longitude E 
77.108037) 
M/s Unnamed Jeans Dyeing Unit operated at 
28.869852, 77.113773 (on the bank of Drain No.6) 
Friends Colony, Kundli, Sonipat(Latitude N-28. 
869852 Longitude E 77.113773) 

M/s Unnamed Jeans Dyeing Unit operated at 
28.868233, 77.115690 (on the bank of Drain No.6) 
Friends Colony, Kundli, Sonipat(Latitude N 
28.868233 Longitude E 77.115690) 

M/s Unnamed Jeans Dyeing Washing unit 
operated by Sunil 
Friends Colony, Kundli, Sonipat 
(Latitude N-28.858973 Longitude E 77.121600 
M/s Unnamed Jeans Dyeing Washing unit 
operated by Arshad 
Friends Colony, Kundli, Sonipat 
(Latitude N-28.859429 Longitude E 77.122711 
M/s Vipul Dyeing, 
Piau Maniyari, Kundli, Sonipat 
(Latitude N-28.882513 Longitude E 77.107935 

Endst. No. 75 

dt. 8.7.2024 

HSPCB/SR/2024/858 dt. 

2. The Deputy Commissioner, Sonipat. 

87.2024 

feelvd 

No plant and machinery was found at this 
location 

No plant and machinery was found at this 
location 

No plant and machinery was found at this 
location 

No plant and machinery was found at this 
location 

No plant and machinery was found at this 
location 

HSPCB/SR/2024/1023 
27 dt.22.7.2024 

HSPCB/SR/2024/1018 dt. 
22.7.2024 

09.07.2024 

HSPCB/SR/2024/1028 
32 dt. 22.7.2024 

In view of the above, it is requested to kindly provide the record of GST Certificate/GST 
returns for above mentioned industries within 07 days for determining the accused responsible for 
violation and date of commissioning of the industry to ascertain the period of violation so that further 
action of filling prosecution and levying of Environmental Compensation would be taken acCordingly 
and Action Taken Report could be filed before the Hon'ble NGT New Delhi. 

Dated: 2 )o3)2S 

H The Chairman, Haryana State Pollution Control Board, Panchkula. 

23.07.2024 

DIARY/DISPATCHER 
DY. 

EXCISE & 

TAXATION 
(OMMISSIONER (ST) 

SONIPAT 

23.07.2024 

A 
opy of the above is forwarded to the following for information and further necessary action, 

23.07.2024 

Regional Officer, 
HSPGB, Sonipat 

Regional Officer 
Sonipat Region 
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LiFE 

To 

Lifestyle For 
Environment 

No. HSPCBISR/2024/ )69- 72 

Sub. 

HARYANA STATE POLLUTION cONTROL BOAN Star Complex, opp, General Hospital, Delhi Road, Sonipa Ph. - 0130-2236119. E- mall TD: - hspcbrosr@gmal.com 

The Naib Tehsilda, 
Rai, Sonipat 

Most Urgent, Time Bound, NGT Matter 

.oLLUoN CON 

Dated: o 6/o4/2y 

garang the Land Ownership record of 13 Nos, illegal jean dyeing units located at Friends Colony, Kundli, Sonipat. 

Wnereas, the matter in OA No. 75o/2023: Van1n Gulati Versus State of Haryana & Ors. 'S related 
to highly polluting "Red category" dving units which are operating in Dheeraj Nagar & Surya Vinar ol 
Faridabad, Bajghera, Dhankot, Dhanwapur & Sector - 37 of Guruaram, Village Badsa of Jhajjar and 
Friends colony, Pyau Maniyari and Ferozpur Bangar of Sonipat in Haryana. 

In the abOve said matter, Hon'ble NGT vide order dated 03/01/2024 directed as under: 

"Hence at this stage we deem it proper to constitute a joint commitee comprising or 
representative of the Member Secretary, Centra! Pollution Control Board 

(CPCB), Member Secretary, Haryana State Polution Control Board (HSPCB) and District 
Magistrates of District Sonipat, Faridabad, Gurgaon and Jhajjar. The District Magistrates 
of the concerned districts will act as Nodal Agency for the work of the committee in that 
district. The joint committee will carry out the inspection and will ascertain the correct 
ground situation and will also collect the sample of the discharge by the units and 
obtain the sample analysis report and take remedial action in accordance with law. The 
committee will complete the said exercise within a period of three months and submit 
the action taken report at least one week before the next date of hearing by email at 
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not 
in the form of Image PDF". 

In compliance of above mentioned order of Hon'ble NGT a Joint Committee comprising of the 
following members was constituted for District Sonipat: 

i) Sh. Amit Kumar, Sub Divisional Magistrate, Sonipat on behalf of District Magistrate, Sonipat. 
i) Sh. Pardeep Singh, Regional Officer, Haryana State Pollution Control Board, Sonipat. 
i) Sh. Rishabh Srivastava, Scientist-C, Central Pollution Control Board (CPCB), New Delbi 

The .loint Committee has conducted the inspections on 18.03.2024 & 19.03.2024. During the survey 
of the area 13 no of illegal jeans dyeing. wasning units were Tound operating illegally and discharaing the 
untreated effuent directly / indirectly in to Drain no. 6. All the 13 no of units have been closed by the Board 

Wbereae these units have not provided tne detail of ownership of land for determining the aed 
responsible for violation. The list of above said únits is as beloW:. 
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Sr. 
No. 

1 

2 

3 

4 

5 

6 

8 

10 

11 

12 

13 

Name and address of Unit 

M/s RR Wash, Friends Colony, Kundli, Sonipat 
(Latitude N-28.860398 Longitude E 77.120716 

please. 

M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat(lLatitude N-28.859600 Longitude E 
77.120733 
M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat (Latitude N-28.859603 Longitude E 
77.120741 
M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat (Latitude N-28.859342 Longitude E 
77.120810 
M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat (Latitude N-28.51313 Longitude E 
77.07223 
M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat (Latitude N-28.866166 Longitude E 
77.119559 
M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat (Latitude N-28.864662 Longitude E 
77.120403 
M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat. (Latitude N-28.864951 Longitude E 
77.120790 
M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat. (Latitude N-28.871448 Longitude E 
77.115628 
M/s lIma Washing. Killa no. 76/14/2, Friends 
Colony, Kundli, Scnipat. (Latitude N-28.869589 
Longitude E 77.114264 
M/s Unnamed Unit, Friends Colony, Kundli, 
Sonipat (Latitude N-28.869792 Longitude E 
77.114094 
M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat (Latitude N-28.870583 Longitude E 
77.115590 
M/s Unnamed unit, Friends Colony, Kundli, 
Sonipat. (Latitude N-28.864665 Longitude E 
77.120625 

Endst. No. ) 70-72 

No. and Date of 
0ssuance of CloSure 

Order 
HSPCB/SRI2024/2893 

dated 28,03.2024 

2. The Deputy Commissioner, Sonipat.0l 

HSPCBISR/2024I2898 

dated 28.03.2024 

3. The District Revenue Officer, Sonipat 

HSPCB/SR/2024/2913 

dated 28.03.2024 

HSPCB/SR/2024/2908 

dated 28.03.2024 

HSPCB/SR/2024/2903 

dated 28.03.2024 

HSPCB/SR/20242918 

dated 28.03.2024 

HSPCB/SR/2024/2923 
dated 28.03.2024 

HSPCB/SRI2024/2928 
dated 28.03.2024 

HSPCB/SRI2024/2933 
dated 28.03.2024 

HSPCB/SR/2024/2938 
dated 28.03.2024 

HSPCB/SR/2024/2943 
dated 28.03.2024 

HSPCB/SR/2024/2948 
dated 28.03.2024 

HSPCBISR/2024/2953 
dated 28.03.2024 

Dated: 6/e y) a4 

The Chairman, Haryana State Pollutige-Control Board, Panchkula. 

Date of 
Compliance of 
Closure Order 

01.04.2024 

01.042024 

02.04.2024 

02.04.2024 

02.04.2024 

28.03.2024 

02.04.2024 

28.03.2024 

In view of the above, it is requested to kindly provide the details of ownership of land as per your 
office record for all these industries mentioned above within 07 days for determining the accused 
responsible for violation so that further action of filling prosecution would be taken accordingly and Action 
Taken Report could be filed before the Hon'ble NGT New Delhi. 

28.03.2024 

28.03.2024 

28.03.2024 

28.03.2024 

28.03.2024 

A copy of the above is forwarded to the following for information and further necessary action 

Regional Officer, 
HSPCB, Sonipat 

Re�ional 
Sonipat Region 
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875
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liE 

To 

No. HSPCB/SR/2023bo Tt 

Lifestyle For 
Environment 

The Chairman, 

HARYANA STATE POLLUTION CONTROL BOARD 

Star Complex, Opp, General Hospital, Delhi Road, Sonipat 
Ph, - 0130-2236119, E-mail ID: - hspcbrosr@amail.com 

Haryana State Pollution Control Board, 
Panchkula. 

1. 

2. 

Ref: Closure order of HSPCB vide No. HSPCB/SR/2025/3208 dt. 28.03.2025. 

Sub: Compliance report of closure order of M/s JBL Wash, Ground Floor, Khawat 
No. 713, 714, Unnamed Road, Sub Health Center, Narhi, Sector-49, Kundli, 
Sonipat (Latitude N-28.882161 Longitude E 77.107701). 

(Kind attn. SEE, HWM Cell) 

DA/As above. 

Endst. No. HSPCB/SR/2024/ 

In this connection, it is submitted that in compliance of the closure order passed by 
undersigned as referred above, the said unit was visited for implementing said closure order 
on 01.04.2025 by the field officer Sh. Kushagra, AEE, but the unit was found locked from 
outside. Finally copy of order was pasted on the main gate of unit, photographs attached 
herewith. Further, unit will be kept under surveillance & closure orders will be implemented 

as unit will start/open/unlocked the plant. 

Dated: 

This is submitted for your kind information and further necessary action please. 

sTATE CONTRO 

Dated: 

DA/As above. 

HARYANA STATE 

The Deputy Commissioner, Sonipat for information, please. 

A copy of the above forwarded to the following for information and further necessary 
action, please. 

Regional Oficer, 
Sonipat Region. 

The Superintending Engineer, UHBVN, Sonipat with request to disconnect the 
electricity supply of unit in compliance of order No. HSPCB/SR/2025/3208 dt. 
28.03.2025. 

Regional Oficer, 
Sonipat Region 
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T 

In compliance of the orders passed by the Reuional Oice, Haryana State PollutionCon 
Board, Sonipat vide Endst. No. 

dated 2.&|o3<25 

Compliance report of closure orders -71:to ??0 

under section 33-A oft Water (Prevention & Control of Pollution) Aet. 
1974 and 31-A of Air (Prevention & Control of Pollution) Act, 1981 against the unit nameiy 

M/s 

Umamd noad,Sul Huatth audon Ssclon-49,Fundli 
The unit has been visited on 

to close down operation of the unit. Following 
oficers of the Board were present during the sealing of the unit: 

The owner / partner/ representative of the unit, Sh (No enilse buutm aund e utte 
who was present in person, has been intimated about the above said orders and copy of the above 
said closure orders, has been delivered to him 

After giving due time, tor the completion of running process, the unit has been closed by 
sealing the plant and Machinery and DG. Set as per detail given below: 

te was 

Sh hPAbeid bsa oud the owher / Partner / representative of the unit who was 
nresent at the time of sealing'and cldsing down the unit has not shown any stay orders of' anv court 
of law in this regard. However the industry remains in the possession of its owners They will 

themselves be responsible for watch and ward of the industry. 

No Rsstoibh peron 
on site 

Signature of representative 
of the unit 

(IMPRESSION OF SEAL USED) 

Signatare of Field Officer, 
HSPCB, Sonipat 

(AEE) 
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Sub: Joint fresh survey report of HSPCB with applicant in the matter of in OA No. 
750/2023 titled as Varun Gulati Versus State of Haryana & Ors. Respondent, in 
compliance of Hon'ble National Green Tribunal Order dated 04/02/2025. 

The inspections were conducted alongwith the representative of the applicant on 
24.03.2025 & 25.03.2025 by Sh. Anil Kumar, Sc-B, HSPCB, Sonipat. During the survey 

of the area 33 no of illegal jeans dyeing, washing units that already closed by this office 
were found dismantled from the site and electricity connection was also disconnected & 
no non-compliance was found as alleged by the complainant in his objection report filed 
before Hon'ble NGT. Further, during survey 01 No. of new illegal jeans washing unit 
was found operational and closed by the Board and for electricity disconnection order 
has been sent to UHBVN. The areas mentioned in the OA is regularly monitored by this 
office and action shall be taken against the illegal industries found operating in violation 
of the provisions of law. Moreover, the applicant is satisfied with the action taken by the 
Board. 

Dated: 

(Not available to Sign the Report) 
Varun Gulati, Applicant 

Anil Kumar, Sc-B 
Field Officer, 
HSPCB, Sonipat 

76

906

Annexure-VI



{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

